TO BE FUBLISHED iN FART H SECTION 3(il) OY THE GAZETTE OF INDIA,
Government of India
Ministry of Finunccg
Department of Revenue
Central Board of Ditect 'I;axes

' i -
New Delhi, the 9 January, 2000.

NOTITICATION
INCOME TAX

No. it is hereby notified for general intormation that the
(\r(mntc.uh(\ﬂq mentioned helaw have heen '%}"‘pﬂ]\'ﬁd b\' fhP Central
Government for the period mentioned against their names, for the
puipose of clause (iii) of sub-section (1) of section 35 of the Income tax
Act, 1961, read withh Rule 6 of the Income tax Rules, 1962, under the
category “lnstitution™ subject to the following conditions:-
il
1} The notified Instituting shall maintain aep rate books of accounts
for its research activilies; i
i
1) The notified Institution ghall !vrnwh't‘l Annua!l Return of its
scieniific research activities to the Secretarv, Department of
DCILHTiﬁC & Industrial Rescarch, “Technology Bhawan', New
fehranli Road, New Delhi-1 10016 for every financial year on or
hclme 317 Mav of each vear; ﬁ '
| i
i) The notified Institution shall submit on behalf of the Central
Government, to  (a) the Director t,renela.l of Income tax
(Exemptions). 10 Middieton Row. 53" Floor, Caleutta-700071 (b)
the Secretary. Department of Scientific & Industrial Research, and
{¢) the Commissioner of Income tax/Director of Income tax
(Fxemptions), having jurisdiciion over aﬂ]c organisation, on or
bofore the 31% Qetober cach )\.a a copy of its audited Annual
Accounts and also a copv of auditedi Income & Expenditure
Account tn respect of its researci aci ities for which exemption
was zranted under sub-section {1) of section 35 of Income tax Act,
1961 1 addition to the return of income tax to the dec:rourﬂpr_[
assessing oiftcer, i

s



5 NHo.

Il

'_-Jn

Te

-J-

MNanmie of the organisation approved  Period for which
Notification M effcclwc
Sactal Policy Besearch Institute, 14900 31.3.-002
5-1), Jhalana Institutional Ares,
Jaipur-302004, (I No 205/4/2000-1T A-11)
The indign Sociely of Agricnltural 1.4.99 to 31.3.2002

Econouiics, 46/48, Esplanade Mansion,

M.G.Road, Mambai-400001

(F No 203/3/2000 — TTA-1T)

Yaikunthbhai Mehta Research Centre for  1.4.99 t0 31.3.2001
Decentraliced Indusinies. Plot no 107,

Sector-13, P.O. Konkan Bhawan.

£l

CED l‘:c:&[‘lui desw Muam 1131*4 Y0614
(1 No. 203:2/2000 . [TA-11

Yarshwanath Vidva Peetls, 1.4.99 to 31.2.2000
20 l"‘ Mathtira Iénml i-nfldnifld-] J100A

(F. No ZUirIU;ZUUU ITA-11)

Dharam Hinduma International Centre for - 1.4 90 1o 31 3 2000
Indic Research. C-141, Preet Vihar,
Dethi-1 16092 (F. No. 203/8/2000 - [TA-II)

Nates: The notified Institutions are advised to apply n triphicates
and well i advance for futther extension of the approval, to the
Central  Government  through  the Commssioner of Income
twvlhrecior of locome tax (Exemplions) having jurisdiction.
Three copies of the application Tor extension of approval shail bo
sent diregtlv 1o the Secretarv. Department of Scientpfic and
Indnstriat Research.

(KamEsh-C V' shoey)
{Inder Secretarv to the Govt. of India

Notificaiion No. WRT  ( F. po. Ar3|u)aeve- \TR-D - alr:.o-_)
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The applicant organisations,
The Director General of Income tax (Exemptions), Calcuita.

Comptroller & Auditor General of India |

The Director. Department of Scientific and Industrial Resarch,
“Technology Bhawan™, New Mehrauli Road, New Delhi-110016
The Dircetor of Income tax (Exemptions), Mumbai, New Delhi and
Commissiner of Income Tax, Jaipur and Rohtak
‘The concerned files, ':'
The Guard file

i,

_ ‘ (Kam . Varshney
Under Sectetarv to the Govt. of India
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